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CENTRAL ADHINISTRATIVE TRIBUNAL
: . PRINCIPAL BENCH

0.A. NO.2854/1999

New pelhi this the Srd day of February, 2000 .

HON’BLE SHRI JUSTICE ASHOK AGA@NAL, CHATRMAN
HON’BLE SHRI R. K. AHOOJA, MEMBER )

G. Rajaraman,
auditor, Internal Audit Party

(North zone) ,
Employees provident Fund Organisation,

ghavishya Nidhi Bhawan,
14, ghikaji Cama place.,

New Delhiw110066. I applicant

( In person )

~yarsusT
1. regional provident Fund commissioner,
20, Royapettah High rRoad, -
Chennai*600014,
Tamil Nadu state.
2. central provident Fund commigsioner,
ghavishya Nidhi Bhawan, ,

14, ghikaji Cama place,
New DelhiwllOOéé, A - Rrespondents

shri Justice Ashok Agarwal :

ﬁpplicant has made representations to the
Regional provident Fund commissioner for payment of
.$pecia1 pay in rerms of thé decision of the Ministry
of Finance contained.in office memorandum No.F.7(52)*~
c-111/78 dated 29.12.1982. NO decision has so far
been taken on his representatibns dated 1.6.1999,

%.6.1999 and 12.11.1999-

» . In the circumstances, we dispose of the O.A.

with a direction that the respondents will dispose of
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the aforesaid representatiqns expaditiously and

preferably'within a period of two months from the date

of receipt of a copy of this order.

( ashok Agarwal )
- Chairman
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( R. K.-Ahooja )
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